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"Audit Report of I.C.A.R.'' 

1701. Slffi! SUBHASH YADAV: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that the 
Audit Report of !CAR has pointed out 
serious irrC'gularities both at ICAR 
Headquarters and its Institute and if 
so, what action Government propose 
to take in the matter; 

(b) whether there is any proposal 
under consideration ot Government 
to transfer ICAR to Science and Tech-
nology and help scientific environ-
ment; 

(c) if not, the reasons thereof; and 

(d) what steps have been 
to improve the draw back of 
. organisation? 

taken 
this. 

THE MINISTER OF STATE IN 
T HE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOPMENT 
(SHRI R. V. SWAMINATHAN): (a) 
I. C . A . R . is  a registered Society and 
under its byelaws the Governing Body 
of the Society may deal with the ob-
jections raised by the auditors and 
take such action thereon as may be 
deem ed proper. The aud it report on 
the accounts of l.C.A.R: and its 
Institutes for the year 1980-81 con-
tained in all 12 observations on points 
like advances pending adjustment, 
outstandin g audited utilisation certi-
ficates in respect of Grants to Univer-
sities, State Governments and other 
b esides individual cases in different 
institutes etc. All these p oints have 
already been considered by the Go-
verning Body of the Council and the 
ac.counts for the year 1980-81 have 
been accepted and passed by the An-
nual General Body of the Council. 

(b) and (c). There is no proposal 
or necessity to tr an sf er I. C. A. R. 
to the Department o.f S.cience and 
Technology as a proper and healthy 
Scientific environment already exists 
in the I.C.A.R. at present. 

(d) In relation to the audit obser-
vations, beyond the steps already 
taken in the light of the decisions of 
Governing Body no further steps are 
considered necessary. 

Allotment of Free of Cost Plots to-

Poor "Persons 

1702. SHRI SUBASH YADAV: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state : 

(a) whether Central Government 
have issued any directions to all the 




